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to serve as members of the Committee 
on Public Undertakings for the term 
beginning on the 1st May, 19*74 and 
ending on the 30th April, 1975’*.

MR SPEAKER The question is

“That the members of this House 
do proceed to elect in the manner 
required by sub-rule (!) of Rule 312B 
of the Rules of Procedure and Conduct 
of Business in Lok Sabha, fifteen 
members from among themselves to *cr\e 
as members of the Committee on Public 
Undertakings for the term beginning on 
the 1st May, 1974 and ending on the 
30th April 1975”,

The motion Ha* adapted

SHRIMATI SUBHADRA JOSHI 
T beg to move

“That thts House do recommend to 
Rajya Sabha that Rajva Sabha do agree 
to nominate seven members from Rajya 
Sabha to associate with the Committee 
on Public Undertakings of the House 
for the term beginning on the 1st Mav 
1974 and ending on the 10th April 1975 
and do oommumcafe to this House the 
names of the members so nominated bv 
Rjuy* Sabha"

MR. SPEAKER The question is

“That thts House do recommend to 
Rajya Sabha that Raj) a Sabha do agree 
to nominate seven members from Rajya 
Sabha to associate with the Committee 
on Public Undertakings of the House 
for the«erm beginning on the 1st May, 
1974 and ending on the 30th \pnl 1975, 
and do communicate to this House 
the names of the members so nominated 
by Rajaya Sabha”,

The motion adopted

12 3gfan

PLANTATIONS LABOUR (AMEND-
MENT) BILL

CONCUR RfcNC F IN RAJYA SABHA RECOMMENDA-
TION TO APPOINT MFMBER TO JOINT COM* 

MITTTE

THF MINISTER OF LABOUR (SHRI 
RAGHUNATHA REDDY ) I beg to 
move

“That this House do concur in the 
recommendation of Rajva Sabha that 
Lok Sabha do appoint a member of 
Lok Sabha to the Joint Committee of 
the Houses on the Bill further to amend 
the Plantations Labour Act, 1951, m 
the vacancy caused by the resignation 
of Shn G Venkatswamy and do resolve 
that Shn Balgovind Verma be nominated 
to the said Joint Committee to fill the 
\acancv"

Mr SPEAKER The question is

“That this House do concur m the 
recommendation of Rajya Sabha that 
Lok Sabha do appoint a member of 
Lok Sabha to the Joint Committee of 
the Houses on the Bill further to amend 
the Plantations Labour Act, 1951, in 
the \acancy caused bv the resignation 
of Shn G Venkatswamy and do resolve 
that Shn Balgovind Verma be nominated 
to the said Joint Committee to fill the 
vacancy”

The motion utu> adopted

SHRI JYOTIRMOY BOSU (Diamond 
Harbour) Ma> I with >our permission 
raise an issue ? That is regarding lock-out 
by Coca Cola Company I have written 
about that three times

MR SPt AKi R Mr Bosu, do not 
rathe that without my permission I did 
not give >ou the permission. 1 ha>e not


